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The 15™ January 2024

No. it /fafde—20—21 /2022—489—Whereas, The Governer of Bihar is satisfied that
it is necessary and expedient to declare the Banka LPG Bottling Plant of Indian Oil
Corporation Limited, situated at Vill-Masudanpur, District- Banka, Bihar, to be
'Prohibited Place' under the sub- clause (d) of clause-8 of section-2 of the Official
Secrets Act, 1923 (Act No. 19 of 1923), on the ground that interference with respect
thereto, or the distruction or obstruction thereof, or interference therewith, would be
useful to an enemy;

And, wheareas, the power to declare 'Prohibited Place' under sub clause (d) of
clause-8 of section-2 of the Official Secrets Act, 1923(Act No. 19 of 1923), has been
vested with the Government of India.

And, Whereas, Ministry of Home Affairs, Government of India, vide notification
no.- SO- 667, dated- 13.02.1968, delegated the powers to declare a '"Prohibited Place'
under sub clause ¢ & d of clause- 8 of section-2 of the Official Secrets Act, 1923(Act No.
19 of 1923), in the state of Bihar to the State Government.

Now, therefore, in exercise of the abovementioned delegated powers, the
Governer of Bihar is pleased to declare the Banka LPG Bottling Plant of Indian Oil
Corporation Limited, situated at Vill-Masudanpur, District- Banka, Bihar, as Prohibited
Place under clause (8)(d) of section-2 of Official Secrets Act, 1923 (Act No. 19 of 1923),
with immediate effect, description of which are mentioned in the following Schedule.
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Schedule
Name of the 'Prohibited Place'- Banka LPG Bottling Plant, Indian Oil Corporation
Limited, Vill-Masudanpur, District- Banka, Bihar,

S.L. Khata and Village and Maui A(;ea Bound
No. Plot No. District 12 Thana n oundary
(Acre)
1 2 3 4 5 6 7
Khata | Plot
No. No.
1 158 182 | Masudanpur/ | Masudanpur 116 1.40 | North-Plot No.-183
Banka South-Nahar
East- Plot No.-184
West- Plot No.-187, 178
2 93 184 | Masudanpur/ | Masudanpur 116 11.25 | North- Dadh
Banka South- Nahar
East- Dadh
West- Dadh
3 186 185 | Masudanpur/ | Masudanpur 116 1.17 | North-Plot No.-186
Banka South- Plot No.-184
East- Plot No.-184
West- Dadh
4 295 186 | Masudanpur/ | Masudanpur 116 5.00 | North-Plot No.-191, 192
Banka South- Plot No.-185
East- Plot No.-189
West- Dadh
5 93 188 | Masudanpur/ | Masudanpur 116 7.26 | North- Dadh
Banka South- Dadh
East- Dadh
West-Plot No.-189
and Dadh
6 127 189 | Masudanpur/ | Masudanpur 116 291 | North-Plot No.-191, 194,
Banka 195
South- Dadh
East-Plot No.-188 and
Dadh
West- Plot No.-186
7 93 199 | Masudanpur/ | Masudanpur 116 0.32 | North-Plot No.-198, 194
Banka South- Dadh
East- Dadh
West- Dadh
8 310 183 | Masudanpur/ | Masudanpur 116 0.12 | North-Plot No.-184
Banka South- Plot No.-182
East- Plot No.-184
West- Dadh
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S.L. Khata and Village and Mauia A(ll'le;a Boundar
No. Plot No. District W Thana ou y
(Acre)
1 2 3 4 5 6 7
9 310 187 | Masudanpur/ | Masudanpur 116 0.23 | North-Plot No.-188
Banka South- Plot No.-184
East-Plot No.-188
and Dadh
West- Plot No.-184
10 310 195 | Masudanpur/ | Masudanpur 116 0.08 | North-Plot No.-197 (Muza-
Banka Nemuwa Simana)
South- Plot No.-194
East-Plot No.-197, 198
West- Plot No.-191, 193
Total Area 29.74 Acre

(Twenty Nine Acre Seventy Four

Decimal)

By Order of the Governor of Bihar,
Animesh Pandey,
Joint Secretary to the Government.
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